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El ctrification ' of ngalore-Mysore Lin e 

6114. SHR[ ARSING RAO SURYA .. 
WANSHI : Will the the Minister of RAIL-
WAYS b pleased to state : 

(a) whether th re is a long satnding 
demand from the public for electrification of 
the Bangalore-Mysore line; 

(b) whet~er there is any proposal bt>-
fore the Government for electrification of the 
Bangalore-My 0 re railway line ; 

(c) if so, the details thereof; and 

(d) jf not, the reasons ther.fo r ? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI C. K. 
JAF R SHARIEF): (a) Yes. 

(b) No. 

(c) Does Dot arise. 

(d) Due to low traffic density on Ban-
gaIore-Mysore Railway line, as compared to 
other heavier density routes, the electrifica-
t10n of this .section has a low Yiability and it 
has not been feasible to include the same in 
Railways programme of Electrification. 

Stoppage of Manufacturing Wagons at 
N. E. R llway Workshop Samastipur 

6115. PROF. AJIT KUMAR MEHTA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whefher the manufatute of wagons is 
being topped in N. E. Railway workshop at 
Samastipur from 1 April, 1983 as it is being 
convert d into repairing workshop; 

(b) if so, whdther this abrupt decision 
of ailway will JesuIt in declaring skilled 

\\ OJ k TS 1: r S UTp Jus nece hating their 
transfer elsewhere on suitab~e post; 

(c) whether this offer by Railway will 
adversely affect alre dy meagre employmen t 
opportunity of thjs backward area; and 

(d) if so, whether the Government will 
reconsider its d cision ? 

THE MINIST R OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI C. K. 
JAFFER S:HAR1EF) : (a) No. 

(b) to (d) Do not arise. 

Amount to be Sprot on Family Planning 
During 1983-84 

6116. SHRI CHIRANJILAL SHARMA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) steps taken or p roposed to bo taken 
are making family prog~amme more popular 
and accelerate its pace; 

(b) total amount to be pent on it dur-
ing 1983-84; and 

(c) the result thereof' 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI~Y 

WELFARE (SHR.JMATJ MOHSINA KID-
W AI) : (a) Government have accorded a posj-
tion of prime importance to the Family Plan-
njng Programme which is a part of the New 
20 Point Prog ramme. It envisages promotion 
of Family Planning on a voluntary basis as a 
people's movement. Y'he steps being taken for 
achi.ving 1he objectiveS of the Family Welfare 
Programme and for acc lerating its pace are 
given in the statement laid on the tab!e of 
the House. (Placed in library. See No LT 
6318/83). 

(b) and (c, An outlay of Rs. 330 crore5 
is proposed for the implementation of the 
Family Welfare Programme durina 1983-84. 




